OFFICE OF THE PRINCIPAL DISTRICT & SESSION! JUU(‘J*;. -
NORTH-EAST DISTRICT, KARKARDOOMA COUR'LS ,

/\ﬁ wﬁffom N

ORDER

In partial modilication to this ollice carlictr ord ngnu 05 JM‘J{‘D&\H/J

E/KKD/Delhi/2023 dated 06.10.2023 and in PUrsLiiee 1ol \:5 sudelinie isened by thegy

kG
Information Commission vide notification no. CLlC/ AT/D/ I(')/L\_'?)(H*l ! . T N 0 and
* >
09.12.2010. u/s 19(8)(a) of the Right to nformation et 2000, 0 AG Camline the
maintaining of public record. in exercise ol powers tder R kS o brethi District Court,

(RTT Rule. 2008). 1. hereby re-designate  Sh. Pulastya Pramuachala. AS.H (5, Room No. 04, A-
Block, 2™ Floor, Karkardooma Courts Complex. Delhic as “Nocdal Officer-cum-Officer In-
Charge/Transparency Officer” and Ms. Richa Parihar, ASJ (SCFOCSO) 01 Room No. 72, B-
Block. 5" Floor. Karkardooma Courts Complex. Delhi. as “Link Nodal Officer-cum-Officer In-
Charge/Transparency Officer” for North lZast Dicirict, Korkardoo o Conrts. Delhi, with
immediate effect.

The other terms and directions contained i Uie aloreiie: o arder will remain
unchanged. M
(VIRENDIS KUMAR BANSAL)
Privecipg i Sessions Judge,
North | i
ariardos e o, Delli.
T4 1A 7;
No. 11= q >_/Power/Judl./N-E/KKD/Delhi/2024 Dated &~ 7 J “_‘] J
Copy forwarded for information and necessary action to:-
I The Registrar General, Hon'ble High Court of Dellii New Dol
2. The Principal District & Sessions Judges of all the districts. el Poeti
3. The Seeretary (AR). Administrative Reforms De parrtient, 7% Loevel, € W ine. Delli

Secretarial, Govt. of NCT, New Delhi.
‘1. The Sceretary, Central Information Conmission August Kranti Bloeenn. Bhikaji Caina Place.
New Delhi.
5. All the Judicial Officers posted in this district
6. The Judicial Officers concerned.
7. The Admn. Officer (Judl.). RTI Branch. Central 1) striet, Tis Hoazar ¢ v Daethi,
8.:Ms. Rekha Sharma. Sr. JA. PIO of RTT Branch. Novth-Iast 1) stric WD Conrets, Delhi,
9. The Admn. Officer (JudL). of all the branches of s district
10. The PRO/ZAPRO of all district courts. Dellii/New Delhg,
U The Website Colmn.i(l.cvmmi Courts/Kark.ardooni Cq ‘
12. The Hony. Secretary, Bar Association, Tis [iziot, il Hoae I

Karkardooma, Dwarka, Delhi/New Delhi.
13. The Care Taker, North-East Districl. Karkardoon Courts, Delhi P direction Lo
display the same on the notice board of this cou complex
Privicipal 1) ~teien 50 Sessions Judge,

Noriy < Psiriet
Karivirdo Conrts, Delhi.




